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Saorr Noncr Qtr*snoj»

PA CnnntwHoa Beporl
+

8 N.<t. If. Shri Kanvtf LaJ Gopta: 
Shri Bam Singh Ayvrval: 
Shri Hnkan Chaad 
Kschwai;
Shri Prakash Vir Shastri: 
Shri Kaftrovir Slngb 
Shartrl:
Shri Ataxn Pas:
Shri Shiv Komar Shastri 
8hrl Y. S. Koahwah 
Shri Molaho Prasad:
Shri MaharaJ Singh 
Bharat i:
Shri J. H Patel.
Shri Ram Sew&k Tadav: 
Shri M. L. Sotidhi:

Will the Minister of Finance b« 
pleased to state

(a) whether it is a fact that the 
Executive Commit ee of the Confede
ration of the Central Government 
Employees and Workers rejected the 
D A Commission s Report and called 
up the units to organise pay strike,

(b) if go, the mail), grounds put forth 
by the Confederation for rejecting the 
report, and

(c) Government s reaction thereto’

The Deputy Prime Minister md 
Minister of Finance (Shri Morarji 
Desal): (a) and (b) No official com
munication has been recieved from the 
Confederation but there are Press 
reports to this effect

(c)  Some more time will be needed 
before Government take any decision 
«n the recommendations of the D.A. 
(Commission after consultation with 
the State Governments In the mean* 
time, Government are watching tho 
situation.
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Shri Morarji Deaai: It v not easy
for me to enter into these things today 
until Government ha* taken a deci
sion When Government lakes a deci
sion, 1 will be m a position to reply 
to all these questions
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Mbr. Speaker: Shri Mahan} Singh
Bhareti; not here.
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Shri M. L. Sondhl: Sir, with your 
permission, 1 would like to quote what 
the Report itself aays:

“If, however, there is default 
on the pan of either the mon
soon or Government and price* 
continue to move upward*, then 
the recommendations in our pre- 
aent Report wilj lose most of thetr 
sUEnificance ”

In vteiK of what the Report itself aays, 
in view of the delay which he him
self has acknowledged and also in 
view of the closure of the Suez Canal 
which 13 bound lo result in rise in 
prices, whether we like it or not, may 
I know whether the Government will 
appoint an arbitrator to at least avoid 
the pay strike which will only create 
confusion in the minds of the public*

Shri Rteavji Deaai: The hon. Mem
ber may request the other people not 
to have a pay strike.

fthrt S. M. BkBcrJw: In reply to a 
supplementary, the hon. Minister said 
that he will not meet the represen
tative* of the Central Government 
employee*, if they are not consulted 
before implementing the award, the 
pay strike may result in a token strike 
throughout the country* I would Uk» 
to know whether he would like to 
meet the rapimntHhm of the Can* 
tral Government emptofM* an* Ate 
Implement the award bectow ike
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award has be«m rejected in toto by 
the Central Government employees.

Shri Morarjl Deaal: It is supposed
to be rejected by the Confederation 
which is(not recognised.

Shri 8. M. Ranerjee: I seek your 
guidance, Sir The Confederation ot 
the Central Government Employee* 
cooperated wuh the Gajendragadkar 
Commission it is de facto recognised 
and it is very uncharitable on his part 
not to meet their representatives. 
Government is relying on loyal Nagas 
who cannot deliver goods.

Shri Nath Pat: Before I ask a ques*
tion, I would like to reiterate the 
requt'it which we have made that a 
proper discussion should be arranged 
on the D,A. Commission Report and, I 
think, the Finance Minister would co
operate m allotting time for it

Mr. Speaker: Should it not be better 
after they take some decision or 
should it be before*

Shri Nath Pal: It should be prefer
ably before so TTlV they have the 
benefit of the discussion.

There is a contradiction in the main 
answer given by the Finance Minister 
and m his later reply to a question 
put by Mr Banerjee  In his first 
reply, he has said:

“No official communication has 
been received from the Confede
ration but there are Press reports 
to this effect."

Likening to this reply I am led to 
believe that there is a fresh approach 
On the part of the Government with 
regard to recognition of the Confe
deration. But later on* he says that 
they are not recognised.  First be 
complains that they have not officially 
recognised and then he says that tttay 
are not official. What is the poaitionT

8bri Morarjl Deaal: 1 had not aaid 

'officially’

Shri Nath Pal: The first reply was 
that you had not officially hoard. In 
ftgiy to Mr. Banerjee, you sai<J that

you had not recognised; they cannot 
communicate with you because you do 
not recognise. I am asking you thi*. 
Do you realise the contradiction when 
you say that they cannot communi
cate with you and you also say that 
you do not recognise them ? Why 
don’t you recognise them so that (hey 
can communicate with you officially?

Shri Morarjl De«ai: May I say that
there is no contradiction in what I 
have said.  Even though the Con
federation is not recognised, un
recognised people can also write to 
the Government. I have only said 
that I have not heard from them. I 
have not said anything else I have 
only said that no communication has 
been received by the Government 
officially from anybody. That is all 
that was ■Said, When the hon. Mem
ber said that it had been rejected by 
all the employees, I only said that it 
has been rejected by a federation 
which is not recognised. That is all I 
said
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Shri Umaimth: On the question of 
revision of pay structure, the report 
says that, if the cost of living index 
reaches 246 points or at the end of 
two years, whichever is earlier, the 
pay structure must be revised by the 
Government and an interim relief 
must be granted pending final revi
sion. But as far as the Government’s 
stand is concerned, just a fortnight 
back, the Government, in reply to a 
question in the Rajya Sabha, has said 
that a ban has beeh placed on revi
sion of salary structure at all levels 
as a measure of economy. This has 
been said only a fortnight back. I 
would like ot know from the hon 
Finance Minister whether, in the light 
of this recommendation. Government 
will think of lifting this ban on pay 
s.ructure.

Shri Morarjk Deni: Government
will think of all these things when it 
takes a decision on this matter.
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Shri Krishna Komar CfcatterJU
Will the hon. Finance Minister agree 
that the periodical rise of dearness 
allowance of the Central and State 
Government employees to counter
balance the rise in prices of food and 
other essential commodities is bound 
to cause inflationary tendencies and is 
ultimately harmful to our national 
economy, and if so. will the boo. 
Finance Minuter agree to consider 
the question of revising the pay 
scales of all categories of Government 
employees so as to make them need- 
based and also to remove the wide 
disparity prevailing in tbe governmettt 
services in spite of the socialistic eime 
of the present regime?

Shri Ben Bar*a: On a point of 
order. Supplementary questions when 
they are read out from a written 
paper lose ell their meaning and signi
ficance and spontaneity-----

Mr. Spanker: I entirely agree with 
the hon. Member,
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ffltti Hon Buna: if questions are
put immediately after the reply of 
the hon. Minister that would show 
mental alertness on the part of hon. 
Members. May I know why you 
allow Members to read out supple
mentary questions from a written 
paper?
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WRITTEN ANSWERS TO 
QUESTIONS

Clectridty Requirements of Rajasthan

*812. Shri BL K. BlrU:
Dr. Kami Singh:
Shrtmatl Nlrlep Kaor:

Will the Minister of irrigation and
power be piea&ed to state:

(a)  the annual electricity require
ments of Rajasthan;

lb) how much electricitv Raj&slhaE 
feta at present annually;

(c) the industries affected by the 

shortage of power; and

(d) the steps taken to forestall 
power shortage In future?

The Mtafcter of Irrigation nl 
Power (Dr. K. I*. Sao): (a) to (d).
A statement giving the requisite infor
mation is laid on the Table of thn 
House. [Placed in Library. Set No.
LT-839167).

Import of Can

*814. Dr. Kami Singh:
Shrtmati Nlrlep Kaor:
Shri Tash pal Singh:
Dr. Mahadeva Prasad:
Shri K. P. Singh Deo:

Will the Minister of Finance be 
pleased to state:

(a) the number of cars imported on 
behalf of Government during the last
12 months;

;b) the number of cars that each 
Ministry has under its use and how 
many of them are imported; and

(c)  whether  Government  have 
decided to ban the use of imported 
staff cars as a measure of economy?

The Minister of State In the Minis
try of Finance (Shri IL C. Pant): (a)
One, which was gifted by Italy.

(b) A statement is laid on the 
Table of the House, [Placed in Lib
rary See No. LT-B40/67].

(c) Instructions were issued in 
September, 1966, that in future, no 
Ministry/Department or any of its 
attached/subordinate  offices,  any 
public sector undertaking or any 
autonomous or semi-autonomous orga
nisation under the administrative con
trol of any Ministry/Department of 
the Government of India should 
acquire, by gift, loan, purchase oc 
otherwise, any foreign-made large- 

size car.

Import-Export Advisory Condi

•818. Shri P. Ramanmrti:
Shri A. K. Gopalsn:

Will the Minister of finance be 

pleased to state:

(a) whether in a recent meeting 0* 
the import-lfccport Advisory Council
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concern was voiced over the large 
scale sale of smuggled goods in the 
Indian markets;

(b) if so, whether it was also men
tioned tha. the smuggling of these 
foods was being financed by tha 
Indians abroad; and

(c) whether Government propoae to 
investigate the whole question of 
smuggling in the light of these obser
vations with a view to finding out 
ways for stopping the malpractices?

The Minister of State in the Minis
try of Finance (Shri K, C. Pant): (a) 
The answer is m the affirmative

fb)  and (c) The Government are 
aware of the incidence of smuggling 
into the country and also that one of 
the methods for financing the smug
gling operations is through foreign 
exchange made available by Indiana 
abroad. The problem has been con
stantly engaging the attention of the 
Government and some fresh measures 
are being taken to deal with this.

Cut ta Defeooe Expeodttan

•SSL Shri A. B. Vajpayee.
Shri Kan war Lai Qvyta;
Shri BlfctaU Mlsfcra:
Shri K. N. TVwary:
Shri Madhn Ltmaye;
D& Ran ltfanohar Lehla: 
pftri S. M. Banerjee:
Shri George Fernandes:
Shri Tajna Datt Shama:
Shri XL s. VMyarthi:

Will the Mimster of Finance be 
pleased to state;

(a) whether any suggestions have 
been received from the various State 
Governments for a cut in the Defence 
expenditure;

(b) whether they have also sog- 
gested that the savings thus effected 
say be u.ilised tor th* development 
of irrigation facilities In their States, 
and

(c) the reaction of Government 
thereto?

The Minister of State In the Minis
try «f finance (Shri &. C. Pant); (a)
and (b). Suggestions for a cut ip the 
Defence expenditure were made at 
the Chief Ministers* Conference held 
in April last. There was no specific 
suggestion however that the resultant 
savings be utilised for the develop
ment of irrigation facilities

(cj The ex.ent of Defence expendi
ture is governed by security considera
tions which would rule out any sub
stantial cut  Nevertheless Govern
ment are mindful of the need for 
economy  tn  all fields including 
Defence

National Power Grid

•8*2, Shri G. S. Mlahra; Will the 
Minister ol irrigation and Power be
pleased to state.

(a) the stage of development of 
national power grid,

(bi the number of schemes of the 
Third rive Year Plan held up in 
abeyance for want of raw material, 
foreign exchange and other reasons; 
and

(c)  the steps taken by Government 
to accelerate the progress of such 
schemes*

The Minister at Irrigation and 
Power (Dr. K. L, Eaeh (a) The inter
state links proposed for construction 
in the various Regions during the 
Third Plan period are in different 
stages of sanction and construction. 
These are expected to be completed 
during the Fourth Plan period or early 
Fifth Plan.

(b) and  (c). No transmission 
scheme sanctioned under the Third 
Plan has been held in abeyance. How
ever, there haa been delay In th* 
expeditious completion ot certain sane* 
tinned tranaamiaton lines mainly due 
to comtraint on tnancial reeonross. 
Necessary foreign exchange tf hiring 
arranged end raw material la toting 
procured tor theia linos from Am# to 
time.
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inwî  % mv z*t mM 

*r i*r 3* 5 * *V sr fa

w?r ft 31 firffnrr, i968 fTT?3T̂ 

ni wtfa tft *mr̂r vvt wft  tr* 

^ it 3T wft ;

(m) w z% *) mr̂r *rr% wn- 

foftr ̂ar faur j\m vj vfr 3% *?r 

*t qm-

n̂r̂rw *t ̂   ^  tfr?

(it) t̂tt ̂  $ *fr  fUT 

*t?»is tftzvn fjpteitt

fSreffVtf wft ̂  ̂ tfh:  «if4d*r> vt

««t finrr *t«tt f ?

sfcum, *$HMgn *rtr w m «*t 

fpmi **mw *nft («ft wit*  ):

(v) %fa (m). •n»r V wff 

frffan̂*w \   ̂ xpotfx

$% Vt WT*r § ** 31-12-1968 S* 

*5* ( Valid ) *PffT*T <OT t Sff % 

«vfar ft  J 4-8-63 Vt it ̂

#t, Wt 31-12-64  I2*i|f̂ ^^
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Ge*n Exparton

S24. Shri Nircndra Singh MahlAa? 
Shri Kamachandra Dak*:
Shri Shaokamo Mane:
Shri Dasappa Tulsidaa;

Will the Minister of Finance be 
pleased to state-

(a) whether the Foreign Exchange 
Control Department of the Reserve 
Bank screened the outstanding P.P 
forms of gem exporters wlv used to 
send goods on approval or consign* 
merit basis;

(b) whether persons whose consign
ment couid no* be cleared withm a 
period for whatever reason were cui- 
aJJowod to export any goods;

(e)  whether *his steps has hit 
exports and marred the prospects of 
export expansion m future; and

(d)  if so, the steps taken by Gov
ernment in this regard?

The Depot; Prime Minister and 
Minister of Finance (Shri Morarji
Desal); (a) Yes, Sir The Reserve 
Bank scrutinise the forms in the nor
mal course to- ensure that export pro
ceeds are repatriated within the sti
pulated period of six months from 
the date of export. Such scrutiny is 
exercised in the case of all exporters.

(b) No, Sir. No one is disallowed 
from making future exports merely 
because of failure to repatriate the 
past export proceeds within a short 
period. When the exporter fails to 
repatriate the proceeds wilhin six 
months, the Reserve Bank calls for 
the explanation of the exporter and 
if it is satisfied, allows suitable exten
sions If «n exporter is not able to 
sa'isfy the Reserve Bank about the 
reason for the delay, or does not re
patriate the proceeds even in the 
extended period, his future exports 
are subject to prior approval of the 

Reserve Bank.

(c) N<* Sis'.

(d) Doe* not arise.




